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[ Translation)
Coal Mines in Rajmahal Hills

2534. SHRI SIMON MARANDI: Wil the
Minister of COAL be pleased to state:

(a) whetherthe Government have iden-
tified the coal mines on large scale in the
ranges of Rajmahal Hills in East Bihar;

(b) if so, the details thereof;

(c)the year-wise production of coal from
these coal mines for the lastthree years, the
details of the sale and the year-wise profit
earned by the Government;

(d) whether heavy loss is being incurred
due to large scale smuggling and illegal
extraction of coal;
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(e) if so, the time by which the Govern-
ment propose to nationalise the coal mines
of these regions; and

(f) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S. B. NYAMA-
GOUDA): (a) and (b). Inthe Raymahal Hills in
East Bihar, Rajmahal O.C. mines with rated
out put of 10.5 million tonnes per annum is
under implementation, and the old Lalmatia
underground mine has been amaigamated
with Rajmahal open-cast Project. Besides,
Hurrah 'C’ mine has been planned to be
developed in near future.

(c) The coal company has furnished the
following details of coal production, sales
realisation and profitioss from Raymahal
mines:-

1988-89 1989-90 1990-91
Coal Production (Lakhs tonnes) 26.87 11.87 25 01
Sale Proceeds (Rs. Crores) 23.95 36.88 34.19
Profit/Loss (+) (-) (-) 9.49 (-) 26.38 (-)31.80

(Rs Crores)

(d) to {f). The Government has no report
of any heavy loss arising out of smuggling of
coal and #ts illegal extraction. Isolated inci-
dences of illegal mining and pilferage of coal,
as and when come to their notice, are dealit
with by the coal company, with the help of
local law and order authorities. All mines as
well as projects under implementation are
being operated by the Eastern Coalfields
Limited (a Subsidiary of Coal india Ltd.) as
such the question of nationalisation does not
arise.

[English)
Bharat Heavy Plate and Vessals Lid.

2535. SHRI.V.V.S. MURTHYS: Willthe

PRIME MINISTER be pleased to state the
steps being contemplated in the Eighth Five
Year Plan for the development of the Com-
pany dunng the Eighth Five Year Plan pe-
riod. The outlay will be utiised for the manu-
facture of equipment for power plants, gas/
coal based sponge iron plants and other
process plants etc.

Assistance to Andhra Pradesh under
Housing Projects

2536. SHRIM V. V. S. MURTHY: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:
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(a) the financial assistance allocated to
the Govemment of Andhra Pradesh under
the Housing Projects during 1989-90, 1980-
91 and 1991-92 till date;

{b) whether the funds have been fully
utthsed,

(c) ff so, the details thereof; and

(d) the financial assistance to be allo-
cated dunng the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM ARUNACHALAM) (a)to (d) The
information is being colletted and wiil be laid
on the Table of the House.

Funds to Andhra Pradesh under
Trysem

2537 SHRI MV V.5, MURTHY Wil
the PRIME MINISTER be pleased tc state

(a) the amount ailocated to the Govern-
ment of Andhra Pradesh under TRYSEM
Scheme during 1989-30, 1990-91 and 1991-
92,

(b) the number of beneticiaries under
the scheme during the above period in Andhra
Pradesh, and

(c) whether there 1s any proposal to
enhance the allocation under this scheme
duning Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI UTTAMBHAI H. PATEL) (a) Duning
1989-90 and 1990-91 separate allocations
were not being made for recurning expenses
under TRYSEM The expenditure on this
account was being met from over-all alloca-
tions for Integrated Rural Development
Programme The allocation under this head
for Andhra Pradesh during 1991-92 1s Rs.
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132.10lakhs. Under TRYSEM infrastructure
headthe allocation during 1989-90, 1990-91
and 1991-92was Rs. 92.68 lakhs, Rs. 110.84
lakhs and Rs. 117.20 lakh respectively.

(b) The number of youthtrained is given
below.-

1989-90 1990-91 1991-92

11,361 15,020 11,609

{upto January, 1992)

(c) Allocation for Eighth Plan has not
been finalised yet.

Funds Allocation for Rural Develop-
ment

2538 SHRI MV VS MURTHY Wit
the PRIME MINISTER be pleased to state

{a)the 2ot of firds allocated under
rurar davelopment programmes durning the
last threa years year wise, Slats wise and
programm.e wise,

(b)the unspentmoney as ondate, State-
wise and programme-wise together withrthe
reasons for the same,

(c)whetherthere is any proposaltoform
a Supervisory Body by inciuding the con-
cerned MPs In it over the Distnict Rural
Development Agency and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
{(SHRI UTTAMBHAI H PATEL). (a) State-
wise allocations under varous rural devel-
opment programmes for the years 1988-89,
1989-90 and 1990-91 are given in the State
ments | to VII

(b) In the implementation of any pro-
grammae there 1s hikehhood of some balance



